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(b) These recommendations of the 
ACricultural Prices Commission have 
l;>een kept in view while formulating 
tbe proposals for the Five-Year-Plans 
aDd the Annual Plans for construction 
of storage capacity by public sector 
agencies such as Food Corporation of 
India and the Central WarehtlllSing 
.f"orporation. 

(c) The Government is implemL·nt· 
.lng a countrywise 'Save GraIn Cam-
paign' scheme to educate the farmers 
-on the need of proper storage for re-
ducing losses of :foodgrains and to en-
courage them to adopt improved me-
thods of storage and preservation of 
/oo<igrains. 
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MR. SPEAKER: Not allowed. Order 
please. 
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WRITTEN ANSWERS TO QUESI. 
TIONS 
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*310, SHRI NARAYAN CHOUBEY: 
SHRI INDR.A.JIT GUPTA: 

Wlll the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether several small· factor i_ 
and residential houses in Shallraar 
VUlage in Delhi were demolished by 
D.D.A.: 

(b) if $0, the details thereof and 
the reaSOns there1or; 

(c) wbethe,: any a1.eps have beeR 
t.ken to provide them alternative ac-
commodation; and 

(d) it 80, the detail. thereof! 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
and (b). Between 31st May, 1980 and 
6tb June, 1980 the Delhi Developme~t 
Autnority d,emolished 58 structures .In 
Shalimar Bagh area because they VlO-
lated the provisions of the Delhi Deve-
lopment Act, 1957. The Delhi Deve-
lopment Authority have stated that no 
residential house in Shalimar Ba.gh 
was demolished. Structures which 
were mostly under construction/ al-
ready constructed illegally for the use 
of factories/godown were cleared. Only 
4 structures were having a few persona 
engaged in the process of setting up 
some industrial activities. 

(c) No, Sir. 

(d) Question does not arise. ---------- - - -~ _._--- ----
.. -Not recorded. 




